
SUPREME COURT OF INDIA
 
Harbans Sharma
 
Vs.

Smt. Pritam Kaur
 

(Baharul Islam and Y. V. Chandrachud JJ.)
 
13.03.1981
 
ORDER
 
The Text below is only a summarized version of the order pronounced
 
The revision application dismissed by the HC was restored as the same was dismissed summarily
without indicating reasons for the same.

 


